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AJJobDellt ., 8acv to om.. 
ISM. Sbl'I Dbaleabwar Meena: 

Sllrl Ramaeba.Dclra Ulaka: 
Sbrl lllrjl Biiai: 
Shri K. Pradhaol: 

Will the Minuter or Pood and Arrl-
..atar-e be pleased to state: 

{a) the quota of surar allotted to 
Orissa from March, 1967 to May, 
1987, month-wi:.e; and 

(b) the demand from Or1ssa during 
these months" 

Tbe Minister of Slate In the Mlnls· 
trJ of Food, Agriculture, CommanU1 
De~elopm~\ 3nd C~ration <Sbri 
Annasahtb Shlade): (a) The quota of 
sugar allotted to Orissa from March 
to May, 1967. was as under:-

March, 1967-4,500 Tonnes 
April, 1967-4,500 Tonnes 
May, 1967-3,760 Tonnes 

Cb) No demand. as such, has been 
received from Orissa Government 
for the months of March to May, 
1967. 

Loan for Fann Outpat In Orf!n 

125'1. Sbrl Dbalesh•ar Meena: 
Shri Ramacbaodra mua: 
Sbrl Beerjl Bbal : 
Shrl IL Pradhanl: 

Will the Mini-;ter of FOOd and A&Tl-
e•lhlre be pleased to state: 

(a) whether Government propose 
to give any short-term loan to Orissa 
tor increasing farm output cfw ne 
1"7-68; and 

(b) if so, the details thereof" 

Tbe MlDla&er of State la the Mlnb-
t,., of Food, Acrlcultun, Communlt1 
Development and Cooperation <Sbrl 
Anna•hM> Sblnde>: (a) :md (b) . 
Short-term loans are given to State 
Governments m re>pect of Fertiliser 
MarkeUng, Fertiliser Taccav1 and 
purchase and datributtoo of Seed.9 
and Petticides. State Government" 
.. n av.n of tne •hon-te't'Tl'I loan on 

makin1 a specific request on the 
basis ot their actudl expenditure/ 
reqwrement!, to the ex tent adm1•-
.slble under the existing procedur~ 
and subject to availab1hty of funds. 

A short-term loan o r Rs 53 41" 
Jakhs ha i. i.o tac been sanctioned U> 
the Government of Orissa for ferllh-
c;er ma1 ket1ng in the ('Urrent year 

Flyla.r Clubi In Orb.~ 

2258. Shri Dbulesbwar Meena: 
Sbrl Bamachaodra Ulaka: 
Shri It. Pradhanl: 
Shrl BeerJI Bhal: 

Wilt the Minister of Tourism an.t 
Civil Aviation be pleased to state 

(a) whether the1 e 1s any proposal 
'01 thf..• establishment ot F lying Clubs 
in Onssa tor traminir boys and fi rls 
du ring 1967-68. and 

(b) 1f ~o. the details thereof? 

The Minister of Tourism and Civil 
AvlaUon CDr. Karan Stncb>: (a) No. 
Sir No such proposal has been 
received by the Director General of 
Civil Aviation or the Government of 
India. 

< b) Does not arise 
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